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National Level Paper Presentation Competition
( Medium : English & Hindi both )
“Cyber Crime against Women in Delhi
Challenges and Safety Measures’

“ Tl ool A AR & @ew aed §e
AISET YE , Y T AHYTH ”
Call for Papers
Full Research paper along with abstract on the above subject are invited to be submitted on or before
26 February,2020 through Email on nationalconferenceiwd932019@gmail.com
Broad Themes : Cyber Crimes Against Women
Cyber Bullying and Redressal, Cyber Hacking, Rumours on Social Networking Sites, Social Networking Sites
and Cyber Crimes, Cyber Pornography, Cyber Stalking, Success Stories in Relation to Prevention of Cyber
Crimes, Cyber Crimes in Delhi: Contemporary Scenario, Prevention from Other Cyber Crimes: An Analysis
of Data in Delhi, Technology, Contribution and Endeavours of Israel in Prevention of Cyber Crimes,
Harassment via E-mails, Cyber Defamation, Cyber Pornography ,E mail Spoofing , Morphing
Medium
Hindi Kruti Dev 010 Font size-12----- English Times New Roman Size -12.
PDF file and Scan file will not be accepted.(MS WORD only)
Word Limit
(1800-2000)

Registration fee
*For students Rs. 700/- & for faculty members Rs. 1000/- Participation Certificate will be given to all
participants

Mardh, 2020


http://gmail.com

National Level Paper Presentation Competition

Prize Distribution Session on
Cyber Crime against Women in Delhi :
Challenges and Safety measures

7th March, 2020

Venue :Seminar Hall, NDMC Convention Centre, Sansad Marg, New Delhi

09.30 a.m. Registration of the participants
10.30 a.m. Introduction of Programme
10.40 a.m. Welcome of Guests
10.50 a.m. Welcome Speech
11.00 a.m. Paper Presentation by First Prize Winner ( Hindi Group )
11.15 a.m. Paper Presentation by First Prize Winner ( English Group )
11. 30 a.m. Address Note by Sh. Sanjay Beniwal IPS
Director General of Police Chandigarh Police
11.40 a.m. Address Note by Sh. Tajender Singh Luthra IPS

IGP , Bureau of Police Research and Development M.H.A. Govt. Of India

11.50 a.m. Sh. Karnal Singh ( Rtd. IPS ) Former Director
Directorate of Enforcement Govt. of India

12 Noon Address note by Chairperson of Session:
Hon’ble Justice Ms. Gyan Sudha Misra, Former Judge Supreme Court of India

12.15 p.m. Address note by Chief Guest of Session :
Hon’ble Justice Ms. Indira Banerjee Judge Supreme Court of India

12.30p p.m. Prize Distribution Session
12.45 p.m. Vote of Thanks



Veew of Venue
The state-of-the art Auditorium, Convention Centre-New Delhi City
Centre, located opposite JantarMantar, Parliament Street, New
Delhi, India. It was constructed by NDMC on the lines of
VigyanBhawan, New Delhi, India. The building has an automated
underground parking lot for about 900 car
The Convention Centre has facilities like videoconferencing and

central air-conditioning. It has digitally controlled speakers and
projection facilities.



Bhagidari Jan Sahyog Samiti , a leading registered NGO of the
Capital , headed by Prof. K.K. Aggrawal former Vice Chancellor of
Guru Gobind Singh Indraprastha University as Chief Patron and
Sh. Vijay Gaur an eminent Social Activist of the Society as
General Secretary of Samiti. We have been associated with
International, National and State level Govt. and Non-Governmental
organization including WHO, UN Habitat, Ministry of Home Affairs Govt.
of India, Ministry of Health and Family Welfare Govt. of India, Delhi State
Legal Services Authority, Delhi Police, Department of Women and Child
Dev. Govt. of Delhi , Directorate General of Health Services Govt. of
Delhi, Delhi Police and organized various programmes on social burning
issues with the active participation of leading NGOs of the capital.

It is matter of pride for us that we are associated for the last 7 years
with--Delhi-State -Legal -Services -Authority-and-its-District-Legal-Services
Althorities



Human Foundation is a transparently Operated Organization registered in
Delhi, India.

Foundation is headed by the settler and founder chairperson Mrs. Anupama
Ranjan, a former police officer who gave up a brilliant career to work for the
betterment of people form outside. The trustees make police decisions and
prioritize the focus area of work, which is executed by a Board of Directors,
which has eminent personadalities and experts form various fields. The Board of
Directors is assisted by a team of project officers, counsellors, surveyors,
reporters and other field functionaries.

Human foundation is involved in various social awareness programmes in
various states of our country to eradicate poverty, illiteracy and other social
evils prevailing in our society and forming a new world of peace, progress
and prosperity. Human Foundation has been organizing on issues related to
women such as domestic violence, female foeticides and dowry, rights of
women .We are involved with campaigns on rights of child, juvenile justice,
abolition of child labour & beggary. We also conduct.classes_for children from
shum areas, rag-pickers and drop- outs.



